High Court of Judicature at Allahabad

Lucknow Bench, Lucknow.






Dated : 03.07.2014
NOTICE

It is hereby notified for information of all officers & officials of this Court that a camp for preparation of Aadhar Cards, has been organized in the Court Room No.1 from 10.00 a.m. to 06.00 p.m. for the officers & officials and their family members, during the period from 03.07.2014 to 07.07.2014.


For preparation of Aadhar Cards, desirous persons are required to approach the camp along with duly filled in form with other relevant documents in support of address proof/identity proof etc. as mentioned in the enclosed list. 


All the officers / officials and their family members are requested to avail the benefit of the said camp during the aforementioned period. 

Circulate the Notice for information of all concerned. A copy of the same be also uploaded on the official website of the Court. 

                                                                                  (S.A. Siddiqui)

                                                                     Registrar (Protocol)
High Court of Judicature at Allahabad

Lucknow Bench, Lucknow.






Dated : 03.07.2014
NOTICE

It is hereby notified that for the convenience of Hon'ble Judges as well as Retd. Hon'ble Judges and their Lordships' family members, a camp has been organized in the Hon'ble Judge's Chambers in the residential block adjacent to the undersigned's chamber, for preparation of Aadhar Cards from 10.00 a.m. to 06.00 p.m. during the period from 04.07.2014 to 07.07.2014.


For preparation of Aadhar Cards, Hon'ble Judges as well as Retd. Hon'ble Judges are requested to visit the camp alongwith duly filled in Form with other relevant documents in support of address proof/identity proof etc. as mentioned in the enclosed list. 


All the Hon'ble Judges as well as Retd. Hon'ble Judges are requested to avail the benefit of the said camp during the aforementioned period. 

Circulate the Notice for information of all the Hon'ble Judges as well as Retd. Hon'ble Judges. A copy of the same be also uploaded on the official website of the Court. 

                                                                                   (S.A. Siddiqui)

                                                                    Registrar (Protocol)
